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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONAL BENCH AT BHOPAL  

ORIGINAL APPLICATION NO 139/2023 
    

IN THE MATTER OF: 
 

KRISHNA RANI AGARWAL                                               ........APPLICANT  

 

               VERSUS 

 

STATE OF MADHYA PRADESH & ORS.                     ..........RESPONDENT 

 

 

ACTION TAKEN REPORT ON BEHALF OF MPPCB IN O.A. 139/2023 IN 

COMPLIANCE OF THE  ORDER  DATED 29.05.2024 

 

1. That the  the Hon'ble NGT (CZ) vide order dated 29.05.2024 directed  Madhya 

Pradesh Pollution Control Board to issue notice to the Prakash Grah Nirman 

Sehkari Samiti Maryadit for non-compliance of the environmental rules and to 

proceed with the realization of environmental compensation according to rules.   

2. That in compliance to the above direction, the show cause notice was issued to 

Smt. Sangita Meena, Administrator, Prakash Grah Nirman Sehkari Samiti 

Maryadit on 24.06.2024 through letter number 1376 dated 24.06.2024 through 

speed post. However this notice was returned back because of incorrect address. 

Thereafter again another letter number 1473 dated 04.07.2024 was issued to 

Smt. Sangita meena, Administrator, Prakash Grah Nirman Sehkari Samiti 

Maryadit regarding the violations of environmental norms and the imposition of 

environmental compensation. The copy of these letters dated 04.07.2024 and 

24.06.2024 are collectively filed herewith and marked as Annexure -1.  
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3. That in the as per the show cause notice the Board had given a time of of fifteen 

days to  Prakash Grah Nirman Sehkari Samiti Maryadit for submission of their 

reply/objection to the EC imposed however no reply have been provided by 

them in any manner. 

4. That the Board had sent another reminder letter no. 1494 dated 05.07.2024 to 

Prakash Grah Nirman Sehkari Samiti Maryadit for submission of the reply. The 

copy of the remainder letter is filed herewith as Annexure-2.   

 

5. That the MP PCB had calculated the EC for non-compliance of Environmental 

Rules as per the CPCB Guidelines.  The calculation of the EC by the MP PCB 

is filed herewith as Annexure-3.   

 

6. That the Hon'ble Tribunal may kindly take the present action taken report on 

record. 

 

Date:  28.08.2024                                                                                      Submitted by MPPCB:- 

 BHOPAL                                                                     

                                                                                                        through Counsel  

Adv. Parul Bhadoria 

Ph. No.: (+91)-8085977111; 

Email: parul.bhadoria04@gmail.com 
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